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Unemployment Insursnce for Casusl
Wetkors

227, 8hri B. C. Jha: Will the Minis-
ter of Labour ang Rehabilitation be
pleased 1o state:

(a whether there is pny arrange-
ment for giving unemployment Insur-
ance benefit to the casual workers in
the industrial sectdr; and

(b) if so, the details thercof?

The Minister of Labour and Reha-
bilitation (Shri Bathil: (a) and (b).
There is at present no Scheme of Un-
employment Insurance for industrial
workers. Fvery workman who has
bren in continunus  service for not
less thon one wvrar in an industry is.
however, eniitled teo retrenchment
compensation as provided under the
Induatzial Disnutes At 1047,

Posl Offices in rural areas

229 Shri A. Dipa:
Shri P, K. Deo:
Shri K, P. Singh Dea:
Shri Dhirendranath:
Shri G. C. Naik:
Shri D, Amat:

Will the Mini<ter of
tioms be pleased to state:

Communica-

(a) whether Covernment have deci-
ded oot to open any new  Post Offices
in the rural areas in the pear future;
and

(b} if so, the reasons therefor?
The Minkter of State in the Depart-

and Communications (Shri I K
Gural): (a) and (M Due
to financial stringency restrictions

have been imposed om the opening of
pew Extra Deparimental Branch Post
Offices except in border districts to
raest political and Defence requile-
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Reservation of 3.C. ang STIn P A T.
Berviceg

230. Shri G. Kuchelar: Wil the
Minister of Communicstions be pleas-
ed to state:

(a) whether there was any reserva-
tion of the Selective Posts in L.S.G.
Cadre, P. & T. Services for the Sche-
duled Castes and Scheduled Tribes
prior to 1867; _

(b) i! so, the reaso
ing the same:

for di it

(¢} whether there is a demand from
the P. and T. employces to recognise
the A!l Indiza Posts and Telegraphs
Federation to represent the cause of
the Scheduled Casts and Scheduled
Tribrs employees;

{dj if so, whether Government pro-
pose to meet their demand; and

iet if nct, the steps taken to safe-
wuard the privileges of the Scheduled
Caste: and Scheduled Tribeg in the
Posts and Telegraphs Department?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Commanications (Shri I, K. Guiral):
ta! Reservation of vacancies existed
in promotion to one third of the vacan-
ces i Lower Selecrion Grade in Post
Offices R.M 5. Foreign Posts, RL.O.
and in Telephone Exchanges filled by
selection from 1964 t 1966, in accor-
dance with the decision of the Govern-
ment that such reservations should be
made in CL Il and IV posts where
there is no direet recruitment  and
which are filied by promotion by selec-
tion.

(b} Rerervation ceased when the
1 nt 1 ion in pr tion to
the Lower Seclection Grade, except in
Telephone Exchanges was abolished

with effect from 1st January. 1987,

{c) and (d) No such demand has
been received in the recent past. It
is, however not the policy of the Gov-
ernment of India to recognise service
Associations organised on the basis of
caste, iribe or religion. Any and every
Service Association recognised Yy
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the Government legitimately repre-
sents the 8. C. & S, T. employees who
are members of the Association.

(e) In actordance with tha standing
instructions of the Ministry of Home
Affairs, all cases of supersemsion of
such officials in promotion based on
seniority-cym-fitness are reported to
the Minister s0 as to ensure that mno
official belonging to Scheduled Castes
or Scheduled Tribes is superseded
without adequate justification

Artiele published in a Telegu Paper
and its effects
231. Shri Chitaman] Panigrahi: Will
the Minister of Home Affairy be pleas-
ed to state:

(l) whether reporl has reached the

that L of an article

publ.i.ﬂled in ‘Andhra Prabha’ g Tele-

gu paper in Andhry Pradesh maligning

the Oriya people. neighbourly relations

between Tclegu and Oriya people
have been seriously affected;

(b) if so, the action taken against
the writer, the printer and publisher
of the paper;

({c) whether the Government of
Orissa have drawn the attention of
the Home Minisiry 10 this effect; amd

(d) if so, the action the State Gov-
ernment has suggested?

The Minister of State in the Minis-
ry of Home Affairs (Shri Vidya
Charan Ghukla): (a) It has been re-
ported that the publication of the
article “Festivals and Festivities in
Oriya Villages” in the ‘Andhra Prabha’
dated 10th April, 1967 caused some
unfortunate reactions in certain quar-
ters in Orissa,

(b) The editor of the paper has pub-
lishad an unconditional apology in the
25th April, 1967 issue ©f the paper
for having caused pain to Oriva peo-
ple unwillingly and he had also per-
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tc) No, Sir,
(d) Does not arise.

Paochayal Samiti Offices in Orissa

232. Shri Ramachandra Ulaka:
Bhrl Dhuleshwar Meena:
Bhri K. Pradhani:

Sbhri Heerjl Bhail:

Will the Minister of Commmunications
be pleased to statt:

(a) the number of Panchayat
Samiti Offices in Orissa provided with
telephones us on the 30th April, l“’i’.
and

(b) the number of Panchayat
Samiti Offices in the Slate to be pro-
vided with telephOnes during 1987-68Y

The Minister of State in the Depart-
menty of Parliamentary Affairs and
Communicationg (Shri I K. Gajral):
{a) The number of places in Orissa
with Panchayat Samtirs, which have
leluphone facilities as on 30-4-87 is
142, At all these places. telephones
can be provided to Panchayat Samiti
uffices 1f asked for.

(b)
mr.g with Panchayat

re proposed to-DE provided with tele-
phone facilities in 1967-8% is 15.

Educated unempioyed persoms in
Orises

The number of placves in the
Samitieg that

23). 8hrl Ramachandrs Ulaka:
8bri Dhuieshwar Moena:
Bhri K. Fradhani:

Shri Heerji Bhal:

Will the Minister pf Labeur sad'

Rehabilitation be pleased to state:

{a) the number of educated unem-
ployed persons in  Orissa as on the
30th April, 1967; and





